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(b) three out 01 eight have be8n com-
misSioned'racently and the working resuls 
are yet to be finalised. CUt of the ntmalnlng 
five, three are making proIlIs and two are 
losing. 

(c) AU necessary amenities are being 
provided. . 

Central Grant to Union Territorial 

2598. SHRI P.'" SYEED: WiU the MIn-
isterofHO~EAFFAIRSbepleasedtostate: 

(a) the per capita amount of Central 
grant to each Of the Union Territories during 
each of the last three years; 

(b) whether there percapita amount of 
central grant to Lakshadweep Is compara-
tively less than other Union Territories; 

(c)whetherthe Union Government have 
raceived any request to Increase the per 
capita amount of Central grant to 
Lakshadweep; and 

(d) If so, the reaction of the Union 
Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) to (d). The Union Terrltorlas 
except 'Pondlcherry are allocated funds un-
der Plan and Non-PIaA on the basis of 
estlmatesischemes projected by the Union 
Territories and avallabilily of resources with 
the Union Government In view of above, 
sectoral and adninlstrallve needs, and nat 
population, Is the criteria for aIocation of 
funds to a Union Terrtlory. EntIAt expendI-
ture In case of Union Tworles, except 
Pondlcheny,ls met by the Central Govern-
ment. In case 0' PondIcheny, the Union 
Government provides central assistance 
and loan to meal the daflcllin the Budget of 

the Governrnmt of the Union Territory. 

.......... n of a.. to Rural ANn 
Through PIpeI .... 

2599'. ,SHRI GEORGE FERNANDES: 
WlI the Minister of PETROLEUM .AND 
NAllJRAL GAS be pleased to state: 

(a) whether the Government propose 
to have a network of pipelines for the distri-
bution of the gas to the rural ar&as In the 
country; 

(b) If so, the dataIIs thereof; and 

(c)it'not, the reasons therefor? 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI. B. 
SHANKRANANO): (a) No, Sir. 

(b) Does not arise. 

(c) The present proIecIIons of availabil-
Ity of natural gas do not permit setting up of 
such a netwolk of plpeUnes. 

JoumellatslnJurad by Police Action 

26OO.SHRISHRAVANKUMARPATEl: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether a number of journalists 
W8f8 Injured by police acIIon while demon-
stndIng near the Parliament House on De-
cember 24, 1991; and 

(b) II so, the dataIIa thereof? 

11£ MNSTER OF STATE IN THE 
MINISlRYOFPARLIAMENTARY AFfAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). The Delhi Police have 
reportIIdthal on 24.12.1991, the police had 
AIIOI'tto ... oftaar-gas to dIIpenIe demon-


